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GOVERNMENT BILL
The Drugs and Cosmetics (Amendment) Bill, 2013

MR. DEPUTY CHAIRMAN: Mr. Jagat Prakash Nadda wants to withdraw a Bill. If

the House does not have any objection, I will allow him. It will take only half-a-minute.

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, the Maternity Benefit Bill has

been circulated only today. It is being introduced and considered for passing.
MR. DEPUTY CHAIRMAN: No, no. He is only withdrawing a Bill.
SHRI MADHUSUDAN MISTRY: Sorry, Sir.

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): Sir, I beg to move for leave to withdraw the Bill further to amend
the Drugs and Cosmetics Act, 1940

The question was put and the motion was adopted.

SHRI JAGAT PRAKASH NADDA: Sir, | withdraw the Bill.

DISCUSSION ON THE FREVAILING SITUATION IN
KASHMIR VALLEY-Contd

SHRI SITARAM YECHURY: Sir, this is the third occasion in the last three days
when [ am rising with a degree of agony, amxiety and anger at what 1s happening in the
Kashmir Valley. <1 U&f Pl 3R I gHR @%PT = ST gl, dg 9 g1l GIWL-EHEHQI? h
2GR oI, agrd AR 1) uidi § fawr e adih & SR, 6 9 | 91 g1 ¥ 954
TR 97 B, 99 ) | g4t giH] iRy, dfthd 31 89 99 @ 98T 59 91 9¥ 99l dY
T2 © b B T1c] & G 1A @01 B1 Today is the thirty-second day of the curfew.
There has been a continuous curfew for thirty-two days and every day firing is taking
place. Bvery day somebody is being killed. Every day people are getting injured. Why
1$ this agony and pain continuing unrelenting in the Valley? And how can you stop it?
That 1s the issue before us. We are not talking about the old packages for Kashmir that
all of us had announced and why they are not being implemented. They are important.
Development of other regions of Jammu and Ladakh 1s important. But night now the

1ssue 1s this. What is happening in the Valley? And why are we not able to control it?
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SHRI JAIRAM RAMESH (Karnataka): Sir, nobody from the Home Ministry is

sitting here.
SHRI MUKHTAR ABBAS NAQVI: Sir, [ am taking note of it. He is coming.

SHRI JATRAM RAMESH: Sir, nobody from the Home Ministry is sitting here.
Not even an MoS. Sir, somebody from the Home Ministry should be here.

..(Tnterruptions)... IIX, AT Bfa-ic 724 721 &, Tou v 721 2, Hig T 2 (YT,

SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, this has been the tradition.
...(Interruptions)... Unless he has given it in writing stating that he will not be available.

...(Interruptions)...

oft SRR W W, <1 yRelyy 8, df asl yheivy o) =&l &1 L (@raEm)...
TTRT, U AN Y 2| .. (TFH)....

SHRI SITARAM YECHURY: Sir, start my time from now. Don't deduct this time

from my time.
off SRR T 9%, 577! SI5H UL M1 A1fRy| ... (). ..

s =R s/ ARl fery, ®is 91d 721 21 ... (EaEH). ..

SHRI SITARAM YECHURY: Sir, I am continuing with the same anguish, the same
anger and the same anxiety over what is happening after thirty-two days of curfew. We
have not come to any way of trying to find a solution to the situation there. T had suggested
in the last two days to stop using these pellet guns. Start the political process. Call an all-
party meeting in Delhi. Call a meeting in Jammu and Kashmir. Consult all shades of
opinicn and start the process of a political dialogue without which there cannot be a
solution. Unfortunately, till now this has not happened. And I again demand that this
should be done immediately. Of course, there 1s a question of Pakistani interference,
cross-border infiltration. All those questions will always be there. T think the whole House,
the whole Parliament, the whole country has, without any hesitation, said that that 1s
something which must be stopped. We always stood against it and we will stand against
it. They have no business to interfere. That is a different question. But please remember
that. Sir, I want you to listen to this point. Even a vulture, when it dips down to eat on the
carcass, comes down only when it smells blood. Only when it smells blood that there is a
dead carcass, the vulture comes down to feed on that carcass. That blood is being spilt and
we are allowing vultures across the border to come and feed on that. Why is that blood

being spilt? Why is there a trust deficit today in the Valley? Why is there a degree of
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alienation amongst the people? That is the question which needs to be addressed. We have
to stop this violence. That 1s one aspect. But, address the trust deficit. Why 1is that trust
deficit happening? Sir, we have to ponder over that. The people of Kashmir, men and
women, at the time of our independence, fought against the Pakistani raiders to defend
our independence even ignoring the religious affiliations of the people. Everywhere in
North India, particularly in Punjab, and in Bengal, you had communal holocaust; you had
Mahatma Gandhi not here at the Red Fort when our flag was flown on the day of
Independence. He was there on a hunger strike to stop the communal riots at Noakhali in
Bengal. But, in Kashmir, there was not a single communal clash. Please remember that.
They started with the aspiration of independence, coming and joining India, and
overthrowing the feudal oppression there. It is the only State in the country where the land
of the landlords was confiscated without compensation and given to the tillers of the land.
..(Interruptions)... It is the only State. ...{Interruptions)... You signed that There is the
Maharaja who signed that Bill, who 1is sitting here with us. 1t 1s the only State. The
aspiration was for prospenty, unity and maintaining that uniqueness of what is called the
kashmiriyat. We have talked about the uniqueness of kashmiriyat 1 have said it here a
number of times. I have said that to Dr. Saheb, who was then the Maharaja of the Dogra
Empire. At that point of time, you had the Pari Mahal — and he said that it was opposite
his house. On the other side of Pari Mahal, diagonally opposite, you have the
Shankarachavya. You had a culture where all religions were intermingling with each
other and it was at that Pari Mahal that Dara Shikoh, who ought to have been the Mughal
Baadshah — that 1s a different story of history — was inspired to write the treatise called
the Majma-ul-Bahrain: The Mingling of Two Oceans of Sufism and Vedanta, and how
both of them mingled together for the sake of advancing humanity. That is kashmirivat.
There were no communal clashes. It was called the Wahdat al-wujud, which means the
unity of purpose of life. That is the kashmiriyat that you are talking about, which has to
be kept in mind. Why are these people alienated today? We need to address that question.
Youtalked of Article 370. Many people question: Why 1s it only for Jammu and Kashmir?
You have Articles 371, 371A, 371B, 371C, 371D, etc. I am a beneficiary of that. [ am a
beneficiary of one of those Articles which deal with Telangana. Now, the State is divided.
That is a different point. At that point of time, you defined who is a domicile. It was called
a mulki. A mulki certificate was given — an Andhraite was a mulki in Telangana. The
Constitution provided me the special night. So, Article 370 1s not unique to Jammu and
Kashmir only. We have that for many States in the North-East. You had it for other parts
of the States in our country. So, what did you promise then? It was the autonomy. One of

the Indian Prime Ministers said that sky was the limit for autonomy. You know about
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which Prime Minister I am talking about — Mr. P V. Narasimha Rao. But he said that sky
is the limit. We have heard the repetition of what Mr. Atal Bihari Vajpayee said, of the
insanivat, Kashmiriat and Jamhuriat, democracy, humanity and humanism. The Leader
of the Opposition has correctly said that that being repeated by somebody, who does not
carry that credibility today, does not make any sense. That is correct. But, remember, Sir,
it was not only the slogans that Mr. Vajpayee gave. Mr. Vajpayee, onthe 19th of November,
2000, declared what 1s famously known as the Ramzan ceasefire. He responded to the
Hizbul Mujahideen and declared a unilateral ceasefire from India. Mr. Vajpayee did that.
Then, on, 22nd January, 2004, Mr. Lal Krishna Advani, as the Deputy Prime Minister, as
the Home Minister of India, calls for a round table meeting, going out of the way, calls the
leaders of the separatist movement to Delhi for a discussion — the same BJP Government,
Sir. So, mere slogans are not sufficient. What 1s your concrete action? What are you
proposing now? How do you want to carry this process forward? If Mr. Vajpayee can
declare a unilateral ceasefire, if Mr. Advani can call a round table meeting with the
Hurriyat and the separatists, what is preventing this Government from initiating a political
dialogue and the political process? 1 told you, as far as Pakistan is concerned, on that,
there 1s absolutely no different shade of opinion. But, then, with Pakistan, is it not our job
to shame Pakistan in the intemational fora; to tell them how they are interfering in
independent affairs of our country? What are vou doing with that Indo-Pak dialogue —
blow hot, blow cold? When you want to wish Happy Birthday, you suddenly land in
Islamabad. Then, after that, you stop all the talks. It has already been said, — my friend
Mr. Sharad Yadav has already said it — by giving nuclear parity to Pakistan, you cannot
have the option of any war with them. What are the diplomatic channels? How are we
using them? Are we using them? Sir, that trust deficit, among the people in Kashmir, is a
string of betrayals of the promises that we have made. I have here a whole set of documents.
If you want, I will give it to the Home Minister to refresh his memory. They must be there
n his files. 1 have here, all the Working Groups' records. One of these Working Groups
was headed by our hon. Chairman at that time, in 2007. All the recommendations are
here. These also, I will give to the Government, if they want to refresh their memory.
Then, after 2010, we sent an all-party delegation. As, 1 told you yesterday, the Leader of
the House, myself and a few others, went there. After that, we met the Hurriyat leaders.
The Government was not very happy but we insisted; we went there and met them. Then,
the situation was returning to normalcy. We appointed a team of interlocutors. That team
of interlocutors was announced in this House. The team of interlocutors gave their report.
Where 1s that report? Why 1s it not being placed in the House when it was decided in the
House and an anncuncement was made here? What are those recommendations? You

have to address this central question of the promises made to the people of Kashmir at the
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time of Independence and the string of betrayals that have happened since then. I can go
through the history if you want to hear that, what all happened; what the 1953 understanding
was; what happened subsequently with the Sheikh etc. The arrest of the Sheikh, what
happened to that? After his untimely death, how undemocratically an elected Government
was toppled! We can go into all those issues. But that is not the point. That would not
solve the problem today. The problem, today, can be solved only if you initiate a political
dialogue on this central 1ssue of the promises made to the people of Kashmir. How are
you going to implement that? And, on that, T have been urging upon this Government, all
along, that this can only come through an atmosphere of trust. If there is a trust deficit,
you have to create an atmosphere of trust. If, every day, vou start saying 'abrogate Article
370, are you creating trust? If, every day, you say 'in the name of gau raksha, 1 am going
to kill.' are you creating trust? You hang two Muslim youths in Latehar in Jharkhand, on
a false allegation; vou murder Akhlaq in Dadri, on a false allegation: Is that all creating
trust? Love Jihad Ghar Wapsi- this kind of atmosphere that has been created in the whole
country, 1s, actually, vitiating that trust. I want this Government to seriously ponder
because the point 1s to solve the problem in Kashmir, which 1s, actually, a wound for all
of us. It is paining all of us and it should be paining the whole of India. How do you
address that point? Create that trust. To create that trust, you will have to show the
credibility in creating that trust. Merely repeating, what Shri Atal Bihari Vajpayee said, 1s
not going to create that trust. Create that trust by your behaviour; create that trust by
stopping this entire campaign saying 'abrogate Article 370'. Create that trust by stopping
this communal polarization that is taking place in the country and only then, can we,
actually, create the conditions. When we went to Jammu and Kashmir in 2010, we were
told that, at best, there are only 200-300 militants. Today, the Home Ministry's official
assessment is that they are something to the tune of thousands. Why did they grow? Why
did this happen? Unless you address that central question of the political trust deficit and
address these important issues of the promises made to them on the question of autonomy,
on the question of Article 370,1 do not think we can resolve this thing. So what 1s to be
done? I urge upon this Government once again. Please discuss all these issues and discuss
them with an open mind. Don't fix up any agenda of that nature which is limiting. Discuss
that with an open mind, listen to all the ideas and within the framework of what we have
promised to the State of Jammu and Kashmir at the time of accession to the Indian Unon.
We will have to remove all the inadequacies that have happened in the past. At least, start
addressing that issue. That 1s absolutely important. For that, that confidence building 1s
required and, for this, first, take all the political parties here, in the Parliament, on board.

Call them together and discuss this issue. Then, you call all the forces, like Mr. Vajpayee
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did, like Mr. Advani did, and discuss with them. And then, vou please consider sending
an all-party delegation to give that confidence to the people that we are there, we are
concerned about these 1ssues which have remamed unresolved so far. And that, Sir, is
what 1s required right now. Therefore, 1 end by only re-urging the Government to please
start this process of political dialogue. Please stop these pellet guns. Yesterday, I told you
that I was ashamed to show you the photograph, but I will show it to you.

MR. DEPUTY CHAIRMAN: T saw it.
SHRI SITARAM YECHURY: Look at this. What 1s this?
MR. DEPUTY CHAIRMAN: I have also seen the inside photo.

SHRI SITARAM YECHURY: Inside photos, I am not showing. What is this? How
are you going to get any trust of the people by this? Stop this and immediately start this

political process. That is my urging to the Government.
MR. DEPUTY CHAIRMAN: Shri Dilip Kumar Tirkey.

oft fecfia AR forabt (2nfeom): ARG, AT9emT 9gd-95d g=a1g | 28 W g1 IR 8
far worfle ¥ wfthear enddare @ War wAelT § 8T B 319 89N wUHI & g ge@w
TS IR SHIAT Ao §Y 2, Tl T8 U= JIhad T ol I 2, STaTaarc i o1 T
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MR. DEPUTY CHAIRMAN: Thank you very much, Mr. Munquad Ali. Now, Shn
D.P. Tripathi.

SHRI D.P. TRIPATHI (Maharashtra): Thank you, Mr. Deputy Chairman.

F ol Pt T8 DI YBRM Al BIAT AT AT HFAR & AHA] & dlledd
A (FAGH)... HIHR & dgd Asi wRR (ROIET Y 2AsHs Heoy Hisd &, dfb
weHR ST grerd 2, ansl § Jeiqy 8l e g i dred) & vy efa wih gera
HeTar, o #R 99 R g 9, 9@t g did 9 § @R @) gaen o 9wy o
T[T Pal 1 3 GTerTTi T AT AT X7 &

"8 Hid &1 U] AR Yo T B, AB oGl Bl Jod | Hd WRT Hoh T8l 8, T8
thell g5 PeITE AR Yo Te1 ¢, T T W ASRAT AN PTe@ HRT Joop =i ol ATl
HHER & BT 6T T T5d b © 3I1% AT IXEG b IR I SEICIS Al 78 2, YR
P TE T, Wﬂﬁmﬁg, ?{\Hﬁﬂﬁs‘?ﬁﬁﬁﬁ 21 1t is not merely infiltration.

Beginning with the hon. Leader of the Opposition, who happens to be a great son of

Kashmir, we are all proud of him that he 1s leading the Opposition in this House, Mr.
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Ghulam Nabi Azad, to Mr. Derik O'Brien, to Mr. Sitaram Yechury, all have pointed out
that the House is one as far as opposing all these anti-national terrorist activities,
promoted by Pakistan across the border, are concerned. As the Leader of the House
said, we should speak in one voice, we are prepared to speak in one voice. But I fail to
understand why the Government is not convening the All-Party meet, and then,
sending a delegation. What 1s so wrong, so dangerous about this? I fail to understand.
This 1s something which should be treated as an urgent beginning of the dialogue,
which is essential. [ am sorry to say that the Government is behaving as the Tamil poet
says—I ask Dr. Maitreyan to correct me if I am wrong— if I remember correctly, Don't
work hard to fail; work hard to succeed’. And we are all with you, with the Treasury
Benches, in resolving this crisis. Some hon. Members have said that this 1s the worst
longest curfew in the post-Independent India. It is wrong. I want to correct that
impression. It is not the only example. In that also, Gujarat tops. In 1969, the communal
clashes in Ahmedabad, was the worst example of the longest curfew for 65 days in
which 560 people had lost their lives ... (Inferruptions)... 1 am not blaming anybody. [

am just giving the factual example.
SHRI SHARAD YADAV: Moradabad also.

SHRI D.P. TRIPATHI: No; Moradabad was not that long. I have the record. Sir,
Members here, from Shri Sharad Yadav;ji to Prof. Ram Gopal Yadav and now Shri Sitaram
Yechury also, who, while speaking, have gone into the history. I am not repeating those
things. But, one thing, T must state and it is the most important thing because it was
a Resolution passed by the Constituent Assembly of Jammu & Kashmir unanimously,
and [ am quoting from that Resolution of 17th November, 1956. The Resolution says-
and I quote: "Jammu & Kashmir is and shall be an integral part of the Union of India."
This Government of India did not say that this Resolution was passed by the Constituent
Assembly unanimously and so the matter 1s settled. But, how that integration is possible
is what is more important. That is possible on the basis of building the trust among the
people of Kashmir, which has always been said and it has to be done. I am telling you how
it will be done. There are certain examples of integration and since it has not been pointed

out by any of the hon. Members, I must state that.
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Al e, Forgep] WaRd g duRAE, sifde =g’ aed 1 @ o1l 2 ag <fig fb ag
e efficient working group €T D B‘ﬂ’ﬁl’ﬂi 2006 H form fmam =TT 2 i 10 STTa,
2007 T 9% 319t R g ST 81 S9H T recommendations €, STH &% 1) |
recommendation T8 & foF SR 95 Tl gFT Tyl Iradia &1 TR @l 95 T
AT ...(A B Y., 59 T B AT T21 TG, 9 P & AN Bl [&Ewany 5
Sidr? Eﬂﬁfﬂq ST, AHie g & ?:gcﬁq-l afR ?{fﬁq-ll H confidence-building measures h
fory it aeH SBTY Y &, SDT 5 ERDR B AN BT A1 L (HAT D Eeh. .

a¥, # e sl 91d wg el dredl § b qarH gifalfeed uidls @l ek @
BI3¥ D Hivfal 91 g3 WYX, Sil HIgdeHl Heqdl gud] ol arars | ad @) 8, su@!
39 crisis | Fues & ferg ¢ dave wuid e aifey, ¢ Aeg ol eyl ..o @)
HED)... T 954 81 o] 1 B Ffh BT IS gl T 3R 8 ARN B a1 gad et T8l
2, dT8 AT [ 21 3/ B, gatery aniaR # 7 Rith S197d 95 Jed+ # &g aar g
BN b the great people's poet, philosopher and humanist, Peerzada Ghulam Ahmad
Mahjoor 381+ [éaT &, 3i¥sil &1 dofHl |l A1G AT X1 8, S HGY ToiH 8 "3AIshid]"|

"aMeTal” W S FT o B, "Strength lies not in severe reprisals, nor in cruel revenge.
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You can win over bitterest force with the force of love alone.” GHYI, ST 3191 h Blcdld d
Igd HI5], ¥, 31 €1 oM W &, A &1 iR ol 9gd o1& €, fomet 7 sl aom &

é?ﬂ"c‘gl "Naive indeed is your faith to see. As saviours and redeemers interloping birds” 3

I8 ¥ 31 gr1el interloping birds that burn with envy of your lot. 2ie anfRae § ow &
HEGY AR Si1d ¥yel HIR Wigd, STl 31l g4 49 d Rl Bl e b ofavd 8, U e §

g% @e Y, | have to tend the fire of love each day.” Thank you very much.
MR. DEPUTY CHAIRMAN: Thank you very much. Now, Shri Swapan Dasgupta.

SHRI SWAPAN DASGUPTA (Nominated): Mr. Deputy Chairman, Sir, thank
you very much for allowing me to speak in this debate, which is my first substantive

intervention. | hope you will treat it as a maiden speech.
MR. DEPUTY CHAIRMAN: No, no; vou have already made.
SHRI SWAPAN DASGUPTA: Sir, that was during the Short Duration. ..
MR. DEPUTY CHAIRMAN: Short or long. ..

SHRI SWAPAN DASGUPTA: I hope, yvou will have the generosity. Sir, today, it has

been a very heartening experience...

MR. DEPUTY CHAIRMAN: I will tell you about the time so that you can prepare
like that. Even though vour time is five minutes, I am ready to give you two-three minutes

more. S0, you can take between seven and eight minutes.

SHRI SWAPAN DASGUPTA: Okay. Sir, I think, today was a very heartening
experience in terms of seeing a cross-section of the House, the entire political class as
well as people from really all the regions of India actually express their concemn, their
agony over the happenings in Kashmir, whether it is the curfew, whether it 1s the deaths
and whether 1t is the general sufferings of both the people as well as the armed personnel.
But, Sir, I think there is another task of Parliament, which is, while we try to evolve a
national consensus on this pressing issue, we should sometimes be brutally frank about
what exactly we are dealing with. I think it is important to realize that the problem which
we face in Kashmir today is somewhat qualitatively different from some of the problems
which we faced earlier. Kashmir is not new to political turbulence. We have had it
during the time of Sheikh Abdullah; we have had it as a consequence of the rather dodgy
elections of 1987, we saw the most heinous form of ethnic cleansing which took place in

Kashmir in 1990-91; and we saw a bout of terrorism. What marks this 1s a different one.
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Three months ago, as most people have admitted, Kashmir was tranquil. We had a unique
political experiment, not merely that the PDP and the BIP came together, but it was in a
sense an alliance between the Valley and Jammu; a geographical alliance between the two;
something which was quite unique, and something which was very, very encouraging.
Then, something broke loose. I am a bit surprised and disheartened that people have not
referred to what was the immediate provocation which actually resulted in the spate of
curfews and in the spate of demonstrations. That was the death of Burhan Wani. Now, the
death of any Indian should be a source of anguish to all of us. The unfortunate point 1s:
Number one, Burhan Wani never considered himself an Indian. Number two, what do you
say about a person who actually flashes his Kalashnikov, puts it on Facebook, and actually
tends to glamorize terrorism for everybody. Should we romanticize such a person, as
some people want to do? Or should we say, 'Now, this was an encounter, unfortunate as
it may be, which happens if we have to maintain the sanctity of the process?' I think, it is
very, very important because the people have taken to the streets. A lot of them may be
spontaneous, a lot of them may be saying that it is tragic, that a young boy has been killed,
but there has also been a lot of motivation. Let us not forget, there was a large degree of
premeditation on the part of various people, the type of slogans, the type of tweets which
have been there. Now, yesterday, for example, a former Chief Minister, whose name I
shall not mention, gave an interview. I think, he gave an interview more in the nature
of political analyst rather than as a politician. I hope so, at least. Referring to the Prime
Minister's generosity, appealing to the Prime Minister's sense —the same issues which
Atal Behari Vajpayee raised — he said that the azadi that the Prime Minister spoke of is
not the azadi that the protestors want. They want azadi from India. Now, | presume he
was speaking as a political analyst, not as someone who 1s a participant, who endorses
that. This 1s in context of a very nice list of development works which the hon. Leader of
the Opposition presented and which all political parties across the board have said. Here,
he again goes on to say, 'That I am disappointed that Narendra Modi presented Kashmir
as a development issue. Boys throwing stones don't want laptops.' Now, Sir, this is a very
grave issue. We have been talking about development, we have been talking about healing
hearts, we have been talking about a sense of equality, prosperity etc. and unfortunately,
we have come across a rather big emotional divide. I don't want to go into this entire
question of Article 370. It is a contentious issue, I realise, but at that time, it was thought
that giving special status to Article 370 would facilitate the process of integration. There
were others who thought differently. It would seem today that Article 370 or, it may not be
Article 370, the mere call for pre-1953 status ete. etc. may have actually hardened rather
than facilitate the process of integration. It may have created an emotional schism and

that is a very deep issue, the issue of emotional schism. Today we are faced with a very,
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very grave issue of all the reports on the ground. T just want to mention one particular
report which came, which was quoting about a meeting in Qaimoh, which is the main
market of Kulgam district, of what one person of the Hurriyat Conference said. This is
what he said, "We are all together and we will fight for Azadi. India wants to establish
Pandit colonies here, India wants to set up Saiik colonies and we are not feeling safe
in Kashmir" This is a complete travesty of reality, but this is the type of propaganda
which is going on there, which has been fuelled from across the border by having special
trains going from Lahore, which 1s carrying exaggerated pictures of boys dressed up in
bandages saying that we have got pellets. This is the type of gruesome incidents there.
Therefore, while agreeing with Shri Sitaram Yechury that we need a political approach
to this, I would like to say that what form of political approach and when is a very, very
important question. According to community mythology, political power is seized in two
ways. But one of the first methods is by establishing, what they call, dual power. It means,
there must be a challenge to the legitimacy of the State by creating parallel authorities.
And, today, in Kashmir, we are seeing precisely that is happening — an attempt to create
dual power. Sharad Yadav;i spoke very well about how this message spread to villages.
And, that 1s precisely what it means. Therefore, when we talk about initiating a political
dialogue, when we talk about sending all-party missions to Kashmir, yes, certainly, it
must be done. But, let us remember that it cannot be done if we have to tie the hands of the
Executive and restrict their operational freedom to, actually, conduct what is necessary,
because the threat we face today is qualitatively different. Tt is not a mere question of
autonomy or it is not a question of pre-1953 status. [ am glad that Shri Narasimha Rao
had said 'sky is the limit' which you have referred here. The question is, here is a threat,
an orchestrated terrorist threat to, actually, integrated it in Pakistan. That is what it is all
about. Sir, glorification of terrorism, bleeding hearts that we see in the media are all willy-
nilly, actually, succumbing to those designs and not realizing that, sometimes, to actually
maintain the integrity of India we have to do certain harsh things. But harshness 1s only

to facilitate a process of greater love.

Thank you.

RE. DEMAND FOR RULING IN RESPECT OF HOLDING MEETINGS OF
COMMITTEES DURING THE SESSION OF PARLIAMENT

SHRI DEREK O'BRIEN: Sir, I seek vour protection.



